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Supreme Court   [16] 
2 Million Lives at Risk, Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep 

Mehta, JJ.), 2026 SCC OnLine SC 1918 
ABR Emerald LLP v. Official Liquidator, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine 

SC 6519 
Abu Salem Abdul Qayoom Ansari v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, JJ.), 

2026 SCC OnLine SC 1919 
Arth Micro Finance (P) Ltd. v. Shivalik Small Finance Bank Ltd., (J.B. Pardiwala and K. Vinod 

Chandran, JJ.), 2026 SCC OnLine SC 1922 
Arvind Walia v. Directorate of Enforcement, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 

SCC OnLine SC 1916 
Balaji Formalin (P) Ltd. v. Union of India, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC 

OnLine SC 1927 
CCL S&commat;M v. State (NCT of Delhi), (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC 

OnLine SC 1920 
Kartika v. State of Odisha, (M.M. Sundresh and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC 

1925 
Kotak Mahindra Bank Ltd. v. Trupti Sanjay Mehta, (Ajay Rastogi and B.V. Nagarathna, JJ.), 2022 

SCC OnLine SC 2600 
National Seeds Corpn. Ltd. v. National Agro Seed Corpn. (India), (P.S. Narasimha and Alok Aradhe, 

JJ.), 2026 SCC OnLine SC 1924 
Orient Crafts Ltd. v. CIT, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1923 
Poorti Rent A Car & Logistics (P) Ltd. v. Kotak Mahindra Bank Ltd., (Dr D.Y. Chandrachud and Bela 

M. Trivedi, JJ.), 2022 SCC OnLine SC 2599 
S. Panchalingu v. People's Education Trust (R), (Manoj Misra and Manmohan, JJ.), 2026 SCC 

OnLine SC 1926 
State of Rajasthan v. Mohd. Imtiyaz, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC 

OnLine SC 3780 
State of U.P. v. Brij Pal Singh, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1917 
STS Gladies v. Bar Council of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC 

1921 
  
Allahabad High Court   [19] 

Abhishek Tyagi v. U.P. Rajya Dwara Grah Sachiv, (Sandeep Jain, J.), 2026 SCC OnLine All 31155 
Anil Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 31163 
Ankit v. State of U.P., (Jai Krishna Upadhyay, J.), 2026 SCC OnLine All 31156 
Anshu Singh v. State of U.P., (Jai Krishna Upadhyay, J.), 2026 SCC OnLine All 31157 
Azeem Wasif v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 31150 
Balkrishna Sharma v. State of U.P., (Saral Srivastava and Siddharth Nandan, JJ.), 2026 SCC 

OnLine All 31161 
Bhuvnesh Kumari v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 31154 
Golu v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 31152 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865669
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864494
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865678
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865396
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865393
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Icore Super Cement (P) Ltd. v. U.P.P.C.L., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026 
SCC OnLine All 31165 

Karolyn v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 31160 
Lalitesh Pati Tripathi v. Dr Vinod Kumar Bind, (Raj Beer Singh, J.), 2026 SCC OnLine All 31159 
Nand Ram v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 31153 
North End Foods Marketing (P) Ltd. v. State of U.P., (Sunita Agarwal and Vipin Chandra Dixit, JJ.), 

2022 SCC OnLine All 2734 
Raju Gangwar v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All 31164 
Ram Harsh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 31158 
Sachin Kumar Jain v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All 

31162 
Sakshi v. State of U.P., (Kshitij Shailendra, J.), 2023 SCC OnLine All 5620 
Shamsher v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 31151 
Tata Steel Ltd. v. State of U.P., (Surya Prakash Kesarwani and Dr Yogendra Kumar Srivastava, JJ.), 

2022 SCC OnLine All 2735 
  
Andhra Pradesh High Court   [5] 

Andhra Evangelical Lutheran Church v. State of A.P., (R. Raghunandan Rao and Dr K. Manmadha 
Rao, JJ.), 2025 SCC OnLine AP 4529 

Kessireddy Rajasekhar Reddy v. State of A.P., (Sunitha Gandham, J.), 2026 SCC OnLine AP 3867 
R R Logistics v. Commr., (R. Raghunandan Rao and Dr K. Manmadha Rao, JJ.), 2025 SCC OnLine 

AP 4533 
Radha Madhav Automobiles (P) Ltd. v. State of A.P., (R. Raghunandan Rao and Maheswara Rao 

Kuncheam, JJ.), 2024 SCC OnLine AP 5871 
Ramesh Traders v. Commr., (R. Raghunandan Rao and Maheswara Rao Kuncheam, JJ.), 2024 SCC 

OnLine AP 5875 
  
Bombay High Court   [15] 

Alishan Shivaji Ahire v. State of Maharashtra, (Nitin Jamdar and M.M. Sathaye, JJ.), 2024 SCC 
OnLine Bom 6375 

Anilkumar Khanderao Pawar v. Directorate of Enforcement, (Chandrashekhar, CJ. and Gautam A. 
Ankhad, J.), 2026 SCC OnLine Bom 12570 

CIT v. Alcon Resort Holding Ltd., (M.S. Karnik and Valmiki SA Menezes, JJ.), 2023 SCC OnLine 
Bom 3494 

Deepak Marda v. CIT, (Dhiraj Singh Thakur and Kamal Khata, JJ.), 2023 SCC OnLine Bom 3492 
Jayant Umakant Mamidwar v. Union of India, (Rohit B. Deo and Vrushali V. Joshi, JJ.), 2023 SCC 

OnLine Bom 3498 
Jitender Kumar Jain v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC 

OnLine Bom 12569 
Kotak Mahindra Bank Ltd. v. Williamson Magor & Co. Ltd., (Bharati Dangre, J.), 2023 SCC OnLine 

Bom 3497 
KPMG LLP v. CIT, (K.R. Shriram and Dr. Neela Gokhale, JJ.), 2024 SCC OnLine Bom 6376 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865429
https://www.scconline.com/DocumentLink.aspx?q=
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864391
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Parvesh Construction (P) Ltd. v. Union of India, (Dhiraj Singh Thakur and Kamal Khata, JJ.), 2023 
SCC OnLine Bom 3490 

Pradeep Kumar Siddha v. Union of India, (Nitin Jamdar and Abhay Ahuja, JJ.), 2023 SCC OnLine 
Bom 3496 

Procter & Gamble Home Products (P) Ltd. v. Income Tax Appellate Tribunal, (Dhiraj Singh Thakur 
and Kamal Khata, JJ.), 2023 SCC OnLine Bom 3491 

Prysmian Cavi E Sistemi S.R.I. v. Vijay Karia, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6759 
Prysmian Cavi E Sistemi S.R.I. v. Vijay Karia, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6760 
Prysmian Cavi E Sistemi SRI v. Vijay Karia, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6761 
TJSB Sahakari Bank Ltd. v. CIT, (Dhiraj Singh Thakur and Kamal Khata, JJ.), 2023 SCC OnLine 

Bom 3495 
  
Calcutta High Court   [260] 

Abdul Ajad, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13403 
Abdul Kafi v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 13552 
Abdul Wahid, In re, (Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13424 
Abhijit Bhattacharya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13498 
Abhinash Indwar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13496 
Abu Taher, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 13425 
Adarmani Pal v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13530 
Afayuddin Md. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13501 
Agasti Charan Ghosh v. State of W.B., (Shampa Sarkar and Arjun Ray Mukherjee, JJ.), 2026 SCC 

OnLine Cal 13623 
Ajit Bhattacharyya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13516 
Ajoy Singh, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13438 
Alaka Mahapa v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13582 
All Bengal Teachers' Assn. v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13635 
Amed Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13440 
Amirul Sk v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13409 
Amoga Globex (P) Ltd. v. S.K. Gupta & Sons, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 13620 
Amresh Kumar v. Union of India, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 13629 
Amulya Kumar Roy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13561 
Anand Lingeswaran v. Andaman & Nicobar Islands Institute of Medical Sciences & Research Society, 

(Rajasekhar Mantha, J.), 2026 SCC OnLine Cal 13593 
Anikul Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13439 
Anuj Giri, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13434 
Apares Kumar Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13511 
Arjaul Haque, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13404 
Art Reeves Exim (India) (P) Ltd. v. Subrata Paul, (Supratim Bhattacharya, J.), 2026 SCC OnLine 

Cal 13606 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859541
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859506
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Arun Das v. State of W.B., (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC OnLine Cal 
13608 

Arun Kumar Hait v. Sanjoy Chattopadhyay, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 13607 
Arup Bhandari v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13570 
Aryavrata Steel (P) Ltd. v. Inspector of CGST, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6880 
Asgar Ali Sekh v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 

13521 
Ashidul Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13408 
Ashish Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13506 
Ashok Ghosh, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13442 
Ashok Kumar Maity v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13637 
Ashok Kumar Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13588 
Asit Kumar Ghosh v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13573 
Ather Perwaize v. Commr. of Customs, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC OnLine 

Cal 13457 
Avijit Mallick v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 13628 
Ayub Ali Biswas v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13539 
Babu Pradhan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13495 
Babul Ali Mallick v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13472 
Baidyanath Pramanick v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13574 
Baisakhi Bera, In re, (Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13446 
Bappa Barik, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13415 
Bappaditya Das v. Partha Karmakar, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 

13617 
Bholanath Mondal, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 13609 
Bijoy Kumar Kundu v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13541 
Bijuli Konwar v. National Insurance Co. Ltd., (Chaitali Chatterjeee Das, J.), 2026 SCC OnLine Cal 

13621 
Binapani Bhunia Jana v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13486 
Bindawala Cables & Conductors Ltd. v. W.B. State Electricity Distribution Co. Ltd., (Krishna Rao, 

J.), 2026 SCC OnLine Cal 13525 
Bisrath Thapa v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13507 
Braja Gopal Mondal v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 13449 
Bulet Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13437 
CCL v. State, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 13611 
Chandan Bhattacharya v. Tumpa Bhattacharya, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 

13453 
Chandan Khatua v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13536 
Chhanda Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13585 
CIT v. Bramhaputra Carbon Ltd., (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC 

OnLine Cal 6875 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859559
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859641
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Ministry of Consumer Affairs [F. No. BS/11/05/2018 [Bureau of Indian Standards (Hallmarking) 
Amendment Regulations, 2026]] 

Ministry of Consumer Affairs [Noti. No. G.S.R. 789(E) [Consumer Protection (E-Commerce) 
(Amendment) Rules, 2026]] 

Ministry of Defence [Noti. No. S.R.O. 35(E) [2. Definitions]] 
Ministry of Defence [Noti. No. S.R.O. 49(E) [Works of Defence (Adjudication of Penalties and 

Appeal) Rules, 2026]] 
Ministry of Environment and Forests [Noti. No. G.S.R. 788(E) [Commission for Air Quality 

Management in National Capital Region and Adjoining Areas (Imposition, Collection and 
Utilization of Environmental Compensation for Stubble Burning) Rules, 2026]] 

Ministry of Finance [Noti. No. IFSCA/GN/2026/015 [International Financial Services Centres 
Authority (Fund Management) (Second Amendment) Regulations, 2026]] 

Ministry of Finance [Merchant Discount Rate (MDR) on Select UPI (P2M) Transactions] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 790(E) [New Drugs and Clinical Trials 

(Amendment) Rules, 2026]] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 791(E) [Drugs (Amendment) Rules, 2026]] 
Ministry of Home Affairs [Noti. No. S.O. 5081(E)] 
Ministry of Information and Broadcasting [Noti. No. G.S.R. 780(E) [Prasar Bharati (Broadcasting 

Corporation of India) Junior Broadcast Engineer, Group ‘B’ Post, Recruitment Rules, 2026]] 
Ministry of Labour [Noti. No. S.O. 5109(E)] 
Ministry of Law and Justice [Noti. No. J-11022/2/2015-Judicial/E.130475] 
Ministry of Power [F. No. CEA-TH-17/1/2021-TETD Division (1) [Central Electricity Authority 

(Technical Standards for Construction of Electric Plants and Electric Lines) 2nd Amendment, 
Regulations, 2026]] 
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Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/316] 
Supreme Court of India [F. No. A-G-1/11/1/2026-SCA(G)] 
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